CENTRAL ADMINISTRATIVE TRIBUNAL
FRINCIPAL BENCH

0A No.26/2002
Maw Delhi, this the 1llth day of January 20023
HON’BLE MR. M.P.SINGH, MEMBER (A)

Zila Singh.,

Em. Lower Division Clerk,
Yillage & Post Office Salhavas
Distt. - Jhaihar (MHarvana).
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(By advosats: Shri T.H. Saxena)
Y ER S U S

1. Union of India
thirough Secretary,
Ministry of Urban Dewelopment &
Foverty alivation,
Hew Delhi.

¥is

sral of Works,

2. Director Gen
riman Bhawan ,

CRED, Hii
Meaw Delhil.

. The Chiaf Enfi Sy
Delhi Aadninistrative, Fone~I,
PRHD, HMSO Bullding, 8th Floor,
Masw Delhi.
4. The Supsrintending Englineai,
(Coordination., Civil)
I.P. Bhawan,
Maw Dalhi.
o, The Dwv. Directar
Dddvan ¥Yikas Division-11.
PO (H.C.T. of Delhi.)
Mew Dalhi. _
e e .. Respondents

Q. R.DER _(ORAL)

Heard Shiri ToN.  Saxena, learned counsel for

»
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the applicant.
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T e applicant was appointed as L omer

Divigion Cle&rk in CRPWD on 3.5.
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While working
in the Office of Hortioculture Development Division

MoLIT. FowW.D. (Govt

w&ﬁl,f?bmitt&d his
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MCT of Dslhi), hs

C

-t
3

si tion, which wis accepted
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